NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH
AHMEDABAD

TP No 135/397 398/NCLT/AHM/2016 (
CP No. 68/397 393/CLB/MB/2014 (

Id)

- Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
- - Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
' BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.10. 2017

NaMe of the Company I Manojkum-ar T. Meva-lal & Ors_.
Venus Llfestyles Ltd. & Ors.

Section of the Compames Act: Sectlon 397 398 of the Companies Act, 1956

B NO NAME CAPITAAE__) DESIGNA_TIO_N - _REPRES_E_NTAT!ON

_SIGNATURE

1_.l4UN~_1A'-L_ DACA o pes Pelvheme & DD

ORDER

'Leamed PCS Mr. Kunj al Dalal present for Petltloner None present for Respondent

At recjuest of learned PCS for petitioner;"‘j .

List the matter on 13.12.2017 for final hearing.

f ) o | .

MANORAMA KUMARI o IKKI RAVEENDRA BABU
- MEMBER JUDICIAL. - - MEMBER JUDICIAL '

Dated this the 26th day of October, 2017.




